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Regional Office, Gurugram (N) 
Haryana State Pollution Control Board 

Vikas Sadan, Opposite- New Court, Gurugram 
Website: - www.hspcb.gov.in Tel: 0124-2332775, 2972341 

Email ID: - hspcbrogrn@gmail.com 

No. HSPCB/GRN/2025/2185      Dated:-03.01.2025 

To 

 The Member Secretary, 

 SEIAA, Haryana 

 

Subject:  Inspection of Site of M/s Hero Realty Private Limited at Sector 104 

Gurugram 

Kindly refer to the subject noted above, it is submitted that a message received 

today (i.e. 02 Jan 2025) from Member Secretary, SEIAA Haryana for Inspection of Site for 

proposed Mixed Land-use project by M/s Hero Realty Private Limited at Sector 104 Gurugram.  

The said site has been inspected  on 02.01.2025, by the undersigned along with 

Sh. Narender Pal Malik, HCS, CEO, Zila Parishad, Panipat and following are the observations:- 

1. Temporary Site Office has been constructed by the Developer in 2 different parts. The 

project proponent submitted copy of approval of Building Plans by DTP Gurugram along 

with copy of approved Layout Plan for Temporary Structures. 

a. One of the above site office (Part-A) of Pre-Fabricated structure in an 

approximate area of 1000 SQM was found at site. Along with a road laid with 

interlocking tiles was also found constructed which leading to the said pre-

fabricated site office from main gate.  

b. The other site office (Part-B) build with Brick Mortar (permanent) was also found 

constructed at site. The project proponent claimed that the said structure pre-

existed even before entering into JDA with the land owners in 2023, whereas the 

structure existed since 2013. Which was later compounded by DTP, Gurugram 

while issuing the permission for temporary site office. In support of their claim 

copy of Google Imaginaries are submitted by the developer showing presence of 

the said structure in Google Imaginary dated April 2013 and also submitted 

approved building plans & receipt of composition fees. 

 

                                 

 Regional Officer,  

 Gurugram Region (N) 

 

NIRMAL 
KUMAR

Digitally signed by 
NIRMAL KUMAR 
Date: 2025.01.03 10:14:57 
+05'30'
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NOTE1: This is subjected to realization/credit of the payment to Department Account.

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

STEPS TO VERIFY PAYMENT STATUS WITH THE HELP OF QR CODE: 

1.Install QR scanner app on your mobile,which can be downloaded free from App Store/Play Store.

2: Once QR scanner app is installed, open the app and point it to code on the receipt.

3: The application will scan the QR code and a page will open with, <Open Website>, <Open URL>.This option is app

dependent.

4: Click on this option. Payment status Verfication page will open

Requirement:

1: User needs to have a QR scanner in his mobile. QR scanner apps are free and can be downloaded from the App store

on your mobile.

2: Internet connection on Mobile

[E-Payment Receipt]

(To be retained by applicant)

Case Type Licence Application Type Building Plan
Charges Type Composition Fee

Mobile No. 8178534332 Email Id nardev.arya@herorealty.
in

Licence No. 199 OF 2023 Licence year 2023
Case Id LC-5104 Application Id LC-5104A

(1.)Transaction No. TCP37672724301154009
(2.)Transaction Date. 01/03/2024 10:59:10
(3.)GR No / Txn. No 113570871
(4.)Status Success
(5.)Received Amount Date 01/03/2024
(6.)Payment Agreegator IDBI
(8.)Total Amount 729000.00
(9.)Remarks Composition Fees for Temp Office
(10.)Payment Mode Online NEFT/RTGS
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